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Statement Showing Bills Passed by the Houses of Parliament during the Fifteenth Session of Seventeenth Lok Sabha and Assented To 

 
 

Sl. 
No. 

Title of the Bill and 
Member-in-charge 

Date  of 
introduction 
and House in 

which  
introduced 

Date on which  
passed by    

Lok Sabha/ 
Rajya Sabha 

Date of 
Assent 

Act No. and  
the date of  

publication in 
Gazette 

Remarks 
 
 

   1 2 3 4 5 6 7 
 

1 
 

The Public Examinations 
(Prevention of Unfair Means) Bill, 
2024 
(Dr. Jitendra Singh) 
 

 

5.2.2024 
L.S. 

 

6.2.2024 
9.2.2024 

12.2.2024 
 

1 of 2024 
12.2.2024 

 

2 The Jammu and Kashmir Local 
Bodies Laws (Amendment) Bill, 
2024  
(Shri Amit Shah) 
 

5.2.2024 
L.S. 

6.2.2024 
9.2.2024 

12.2.2024 2 of 2024 
12.2.2024 

 

3 The Constitution (Jammu and 
Kashmir) Scheduled Tribes Order 
(Amendment) Bill, 2024  
(Shri Arjun Munda) 
 
 
 
 

26.7.2023 
L.S. 

6.2.2024 
9.2.2024 

12.2.2024 3 of 2024 
12.2.2024 

 

4 The Constitution (Jammu and 26.7.2023 6.2.2024 12.2.2024 4 of 2024  



 
Kashmir) Scheduled Castes Order 
(Amendment) Bill, 2024  
(Dr. Virendra Kumar) 
 

L.S. 9.2.2024 12.2.2024 

5 The Water (Prevention and Control 
of Pollution) Amendment Bill, 
2024 
(Shri Bhupender Yadav) 
 

5.2.2024 
R.S. 

8.2.2024 
6.2.2024 

15.2.2024 5 of 2024 
15.2.2024 

 

6 The Constitution (Scheduled Castes 
and Scheduled Tribes) Orders 
(Amendment) Bill, 2024 
(Shri Arjun Munda) 

5.2.2024 
R.S. 

8.2.2024 
6.2.2024 

 

15.2.2024 6 of 2024 
15.2.2024 

 

7 The Constitution (Scheduled 
Tribes) Order (Amendment) Bill, 
2024  
(Shri Arjun Munda) 
 

5.2.2024 
R.S. 

8.2.2024 
6.2.2024 

15.2.2024 7 of 2024 
    15.2.2024 

 

8 The Finance Bill, 2024 
(Smt. Nirmala Sitharaman) 
 

1.2.2024 
L.S. 

7.2.2024 
8.2.2024 

15.2.2024 8 of 2024 
15.2.2024 

Money Bill 

9 The Appropriation (Vote on 
Account) Bill, 2024 
(Smt. Nirmala Sitharaman) 
 

7.2.2024 
L.S. 

7.2.2024 
 8.2.2024 

15.2.2024 9 of 2024 
15.2.2024 

Money Bill 

10 The Appropriation Bill, 2024 
(Smt. Nirmala Sitharaman) 
 

7.2.2024 
L.S. 

7.2.2024 
  8.2.2024 

15.2.2024 10 of 2024 
15.2.2024 

Money Bill 

11 The Jammu and Kashmir 
Appropriation Bill, 2024 
(Smt. Nirmala Sitharaman) 
 

7.2.2024 
L.S. 

7.2.2024 
  8.2.2024 

15.2.2024 11 of 2024 
15.2.2024 

Money Bill 

12 The Jammu and Kashmir 
Appropriation (No.2) Bill, 2024 
(Smt. Nirmala Sitharaman) 

7.2.2024 
L.S. 

7.2.2024 
8.2.2024 

15.2.2024 12 of 2024 
15.2.2024 

Money Bill 

       
------- 

 
 
 
 
 


